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iJ,A. Nu.2523/89

Neu Oalhi this'the 12th day op f'lay, 1994.

Shri Justice U.S. Halimathj, Chairman.

Shri P.T, Thiruvengadam, T'lembsr (A),

Shiv Kumar,
•H igh • Commissioner oF India,
Port-of-S pain
C/o Ministry of External Affairs ,
Gouernmsnt of India
South Block
Nbij Oelhi-110011 .

By Advocate Hs, Kiran Singh, proxy for
Shri O.C, Wohra.

U ers us

1. Union of India
Ihrough the Foreign
Secretary Government of India
Fiinistry of External Affairs
South Block
Neu Oelhi-110011

2. Head of i'Tission
High Commission of India
Port of Spain (Trinidad &
Tobago) C/o THnistry of Affairs
South Block
Nau Oelhi-11001 1 . .,

None for respondents.

ORDER (ORhl)

Shri Justice W.S'. f^alimath.

Petitiansr,

Res pondents

LI

r-1s Kiran Singh appearing for Shri D.C. Wohra submits

that the petitioner has since secured relief and that,
therefore^ -this petition is not pressed. It is accordingly
dismissed. No costs. j

0 • j _3

(P.T. THIRUUENGADAR)
f'lEriBER (A)
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